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SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, T also associate myself with
the matter raised by the hon. Member.

SHRI BHASKAR RAQ NEKKANTI (Qdisha): Sir, I also associate miyself with the

matter raised by the hon. Member.

SHRIMATT JAYA BACHCHAN (Uttar Pradesh): Sir, I also associate myself with
the matter raised by the hon. Member.

DR. VIKAS MAHATME (Maharashtra): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI KAILASH SONI (Madhya Pradesh): Sir, T also associate myself with the

matter raised by the hon. Member.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, I also associate myself with the

matter raised by the hon. Member.
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SHRI DEREK O'BRIEN: Elder's home.
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Shortage of infrastructure for police training
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TTransliteration in Urdu script.
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DR. SASMIT PATRA (Odisha): Sir, I associate myself with the matter raised by
the hon. Member.

SHRI K.C. RAMAMURTHY (Karmataka): Sir, 1 also associate mysell with the
matter raised by the hon. Member.

Need to prepare a scheme for irrigation of unirrigated areas of

Champaran District of Bihar
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